from the date of receipt of a copy of this order by passing a

spnpplementary renresentation,

CENTRAL ADMINISTRATIVE TR T BUSKL
PRIMCIRPAL BENCH, NEW DELHI

0Oa NO, 276572007
This the 2%th dav of October, 2002
BON RLE SH, KULDIPR SINGH, MEMBER ()
Shri Harish Bhandari,
Sio Shri Prem Singh Bhandari,
RIo E 70/8, Laipast Nagwss,

Sxhibmabad, Disti, Gazi s had {1, ) L Anplicant,
(By sdvooate: Sh. T.:‘Agga;wai,

Veraus
Union of India , through
1. The Seoretary
Ministry of Information & Broado

Shacetr) Bhawan,
Jew Qolhi-1730 6

2 The Director Goeneral

Donrdarehan, Mandl House,
New Delhi-110 0071,

LA

The irector,
Doordarshan Kendra, Dalhi,
Akashwani Bhawan, PRarllament

Srrest, New Delhi-110 007,

. The Head of Nows,
Doardarshan News,
Cantral Product zmn Cantre Connpley
Khelaaon, New Delhi. ...Respondents.

O®R OE R {ORX)

500

This 0A has heen Tiled hy the applicsnt seeklisg @

direction to the respondents to dispose of his representation

dated 11.11.2007,

7. Accordingly,  respondents are directed to disnose of the

renresentation of  the applicant within a pericd of 2 months

reasaned  and spsaking arder. This QA may also he taken

bt A

{ KULDTF SINGH )
Mambher (.1}




